
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

APPEAL N0.37 OF 2022 

IN THE MATTER OF : 

Haryana State Pollution Control Board & Anr. . .. Appellants 

Versus 

M/s Rathi Mineral & Chemicals 
INDEX 

..... Respondent 

S. No. Particulars Page Nos. 

1 . Reply on behalf of Respondent \ - 2 ~ 

2. Annexure R.-1- Copy of Inspection policy of zs-~S 
HSPCB dated 24.2.2016 

3. 

4. 

5. 

6. 

7. 

8. 

Annexure~ -2- Copy of Laboratory report dated 36- 3-=/-
15.8.2022 

Annexure R-3- Copy of Laboratory report dated 38- 3CJ 
24.9.2022 
AnnexureR-4- Copy of CTE 

AnnexureR~5- Copy of CTO 

Annexure f<~6- Copy of mining licence of your 
Answering Respondent 

AnnexureR-7- Copy of MSME certificate of 
your Answering Respondent 
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